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LOK SABHA SECRETARIAT
NOTIFICATION
New Delhi, the 23rd March, 2026

S.0. 1525(E).—Shri Pradyut Bordoloi, an elected member of Lok Sabha from Nagaon Parliamentary
Constituency of Assam has resigned his seat in Lok Sabha and his resignation has been accepted by the Speaker with
effect from 20 March, 2026.

[F. No. No. 21/1(1)/2026/T(B)]
UTPAL KUMAR SINGH, Secretary General
2130 GI/2026
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